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and will be laid on the Table of the
Sabha, in due course.

(c) A statement is laid on the Table .
of the Sabha. (See Appendix X, |
Annexure No. 42.)] ‘
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Pror. G. RANGA: By the term
“whole~-time permanent Examiner
Boards” are we to understand that
these people will be busy only when

[30 <OUGUST 1955]

the examinations are on and when-
ever examinations are not taking |
place, they would be expected to do |
some teaching work?
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to Questions 1266

Dr. K. L. SHRIMALI: I may refer
the hon. Member to the Report of the
University Education Commission.
That body recommended the estab-
lishment of permanent wholetime
Examiner Boards. We have written
to the Universities to tell us to what
extent these recommendations have
been carried out.

Dr. SuriMmaTt SEETA PARMA-
NAND: What is the amount sanction-
ed for this purpose and how many
professors have been appointed for
this purpose?

Dr. K. L. SHRIMALI: In the state-
ment which has been laid on the
Table of the House, we have given
the number of scholarships which
have been accorded, but I shall need
notice with regard to the exact
amount spent on the Institute.
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+[AERODROMES IN ASSAM

%215, Surt KISHORI RAM: Will the
Minister for DEFENCE be pleased to
state the number of aerodromes, con-
structed in Assam during the Second
World War, which are in use now?]

IT-TE WA (VIR THo THo WHIHAN):
ATS |

+{Tue DEPUTY MINISTER FoOR
DEFENCE (SarparR S. S. MAJITHIA):
Eight.]

SuRI S. N. MAZUMDAR: Are there
any aerodromes constructed during
the war which are now under private
management?

1English translation.
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SARDAR S. 5. MAJITHIA: I am not
aware of any.

Dr. RAGHUBIR SINH: How many
have been abandoned, Sir?

SArRDAR S. S. MAJITHIA: There
were actually seventeen with pucca
runways and twenty with only fair-
weather strips,

Suri BHUPESH GUPTA: May I
know if any of these strips are being
utilised by certain plantation owners
in Assam?

SARDAR S. S. MAJITHIA: I have
got no information about that
because we have abandoned those that
we do not want,

SHrr S. N. MAZUMDAR: May 1
know whether Government has any
information as regards private air-
strips and the flights that take off from
them?

SarpArR S. S. MAJITHIA: I am
afraid we do not take any note of pri-
vate airstrips used by vrivate aircraft.

SHRr S. N. MAZUMDAR: Is it not
reasonable, Sir, to expect that Govern-
ment should keep a note of the flights
that take off from these private air-
strips which are situated on the
borders, especially with these British
planters there?

SArRpAR S. S. MAJITHIA: We cer-
tainly see that nothing takes place
which goes against the interests of
India. Beyond that, we are not
interested.

AdISTORY OF FREEDOM MOVEMENT

¥216. DR, RAGHUBIR SINH: Will
the Minister for EpucaTioN be pleased
to state:

(a) whether it ig proposed to dis-
solve the Board of Editors set up to
collect materials for writing the His-
tory of Freedom Movement at the end
of the year 1955;

[RAJYA SABHA]
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(b) if so, what are the reasons for
this decision; and

to Questions

(¢) how much money has so far been
spent on this Board during each year
of its existence?

Tde DEFUTY MINISTER ror EDU-
CATION (Dr. K. L. SHRIMALI): (a)
Yes, Sir.

(b) When the Board was set up, it
was laid down that the work would
have to be completed by 31st Decem-
ber, 1955. The material that could
possibly be collected will have been
collected by that date.

Rs. a.p

(¢) 1952-53 20.245 4 0
1953-54 1,25,000 0 O
1954-55 1,50,000 0 0
1955-56 75,000 0 O

(Up-to-date).

Dr. RAGHUBIR SINH: May I know
if an order was passed by the Ministry
for the winding up of this Board by
the end of July, 19557

Dr. K. L, SHRIMALI: Yes, Sir, that
Is so.

Dr. RAGHUBIR SINH: How was
that decision made in contravention
to the original decision?

Dr. K. L. SHRIMALI: With the
information that was available, we
thought that the Board could be wound
up but the Board requested that it
would require some more time, There-
fore, the time has been extended,

Dr. RAGHUBIR SINH: What is
going to be the fate of the material
that has been collecteq by this Board?

Dr. K. L. SHRIMALI: The material
that has been collected is very wvalu-
able but Government have not yet
considered as to what to do with that
material,

Dr., RAGHUBIR SINH: Is it not
possible that the material be handed
over to the Indian National Archives?

Dr. K. L. SHRIMALI: Nothing has
been decided about that matter.



